Company Secretary

[}s Vasudevan Go pu Insolvency Professional
Registered Valuer

Social Auditor

FORM A
. PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India (Voiluntary Liquidation Process) |

Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF ALPEN CAPITAL INDIA PRIVATE LIMITED

1. | NAME OF THE CORPORATE
PERSON

2. | DATE OF INCORPORATION OF
CORPORATE PERSON

3. | AUTHORITY UNDER WHICH ‘
CORPORATE PERSON IS Registrar Of Companies-Mumbai -1
INCORPORATED / REGISTERED ‘

4. | CORPORATE IDENTITY
NUMBER OF CORPORATE U67120MH2007FTC176779
PERSON

5. | ADDRESS OF THE REGISTERED
OFFICE AND PRINCIPAL OFFICE Office 10, Prudential, Ground Floor, Hiranandani Gardens,
(IF ANY) OF CORPORATE |Powai, Mumbai City, Mumbai-400076, Maharashtra, India.
PERSON ‘

6. | LIQUIDATION
COMMENCEMENT DATE OF Wednesday, 4 November 2026

ALPEN CAPITAL INDIA PRIVATE LIMITED

14 December 2007

CORPORATE PERSON
7. | NAME, ADDRESS, EMAIL Name: VASUDEVAN GOPU
ADDRESS, TELEPHONE Address: G.V. ENCLAVE' '18/30, RAMANI STREET, KK.

NUMBER AND REGISTRATION | pUDUR, SAIBABA COLONY (4TH RIGHT OPP. ROAD TO
NUMBER OF THELIQUIDATOR | SAIBABA  COLONY HOTEL ANNAPOORNA ROAD),
COIMBATORE - 641038 TAMIL NADU, INDIA

Email: vasudevangopu.ip@gmail.com, vasudevanacs@gmail.com
Telephone No. 0422-4347063 ‘
Registration No. IBBI /IPA-002/1P-N00291/2017-18/10849

8. | LAST DATE FOR SUBMISSION

OF CLAIMS Friday, 4 December 2026

Notice is hereby given that ALPEN CAPITAL INDIA PRIVATE LIMITED has commenced voluntary
liquidation on Wednesday, 4 November 2026.

The stakeholders of ALPEN CAPITAL INDIA PRIVATE LIMITED are hereby called upon to submit a proof of
their claims, on or before 4 December 2026 to the liquidator at the address mentioned against item 7,

‘G.V. Enclave’ 18/30, Ramani Street, K.K. Pudur, Saibaba Colony (Opp. Road to Saibaba Calony Hotel Annapoorna Road - 4th Right),
Coimbatore - 641 038. Email : vasudevanacs@gmail.com Cell : 99449 37063
Insolvency Professional Reg. No. IBB/IPA-002/IP-N00291/2017-18/10849 Registered Valuer IBBI Reg. No. IBBI/RV/05/2018/10287 GST No. : 33ADDPV1607J2ZL




S Vasudevan Gopu | e Conlinaalion Shoa

Company Secretary
Insolvency Professional
Registered Valuer
Social Auditor

The financial creditors shall submit their proof of claims by electronic means 6nly. All other stakeholders may
submit the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

eva u
Date: 6 November 2026 . Liquidator of Alpen Capital India Privafe Limited
Place: Coimbatore

Registration No: IBBI/IPA-002/IP!N00291/2017-18/10849
AFA No. AA2/10849/02/300627/204281 valid upto 30.06.2027
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FRIDAY, NOVEMBER 6, 2026

(- :'\I‘q FORM A INDIA HOME LOAN LIMITED
PUBLIC ANNOLNCEMENT PITE e CIN NO. L65310MH1990PLC0S8499 . _
{H&gutatiﬂn 14 of the ||'IEG|-"-"-ET!C}I' and EEHkI‘I.Ip’[EjI' Board of India Lioar LTI, Regd, Ofice; 504/5044 5th HI:.-:Ir.I:'ilrrnan- El:sta?y. Jatashankar Desa HI:I_al:I. MLll'Jr!!:I (W Mumbai - 400080
' cP' (Voluntary Liquidation Process) Regulations, 2017) I Tel Ma. 022 - 266B335354/55 Emall M: HilGymall.com Website: www indizhomelean coom
e i FOR THE ATTENTION OF THE STAKEHOLDERS OF UNAUDITED FINANCIAL RESULTS FOR THE SECOND QUARTER AND HALF YEAR ENDED SEPTEMBER 30,2026
packaging limited ALPEN CAPTTAL INDIA PRIVATE LIMITED T L |
CIN: L22210MH1987PLC044505 1 13me 91 orporote Sevon .. LA ER GALTIAR INOHA PRIVVIE EWITERI] |, Quarter Ended| figures for | ing 3 months |
Regd. Office: Empire Mills Complex, 414 Senapati Bapat Marg, Lower Parel, Mumbai - 400 013 ik e e bbb L e No Particulars Romoni | ciment | omdadin | ChEOE
gd. . ; 4 ; W=, : o | 3| Autharfly under which Corporate Reaglstrar OF Companies-Murmbad -| J ended) |period ended | previous year| year ending
Tele: 022-61646000 | Website: www.tcplin | Emall: info@tcpl.in | Person s incarporated iregisiered _ ! 30.09.2026 | 30.00.2035 | 30.00.2025 | 31.03.2026
EXTRACT OF UNAUDITED FINANCIAL RESULTS FOR THE 4333%%&3%?‘&?“"“ b etos AIL L _|Income from operafions | 30456 | 55226 | 95040 | 148128
QUARTER AND HALF YEAR ENDED SEPTEMBER 30, 2026 5. Address uf the regisiared Office and  Eiios 10 Friganial Groand Fcar Firasdaii 2 | et Profil loss) for the period belore  tax {after Excaptional and Jor
' | it m : { ! e s gy Extra ordinary fems) 212 ha7 537 17.34
{ ¥ in Crore except EPS) Principal office {if amy) of Corporate Person | Gardens,  Powsl, Mumbai City, Mumbai-400078, :
Standalone Maharashira, india 3. | Net Profit /{loss) for the penod after tax (after Exceplional and for
v 6. Liguidation commencament date of Wiednesday, 4 November 2026 Extra ordinary fems | : - 0.7 £.49 744 9.64
Particulars Quarter Ended Half Year Ended En?da:rd |ComporsiePerson. 0 | e e 4 | Total Comprehensive income for e period (comprising profit for the
7| Marme. address, amail address, telephona | Name: VASUDEVAN GOPU perod (afer fax | and othar comprahensive incoms: (aftar b 1.8 8.13 8.52 {067}
lﬂ-Sg:tjﬁ 30-Jin-26 | 30-3ep-25 | 30-Sep-26 | 30-Sep-25 [ 11-Mar-2025] number and the registration number of | Address: G.V. Endlizve’ 18:30, Ramani Slraet, KK, 5 | Paid Up Equity Share. capital 1425, 18 142616 1426.16 142818
Unaudited| Unaudied | Unauditad | Unaudited] Unawdited|  Audited e Liquidator Pudur, Saibeba Colony (4th Right Opy. Road To 5 | Eamings Per share (of RS 10)- sach)
Total Revenue 54411 | 47RE2 | 44723 102093 | 65946 | 17R3.44 fﬁﬁ;ﬂﬂmfrﬁf f::j"i:ﬂmm Heag]: Lombalie s T 0he 0 T
Met Profit before exceptional items and fax 61.56 .3z 3581 111.89 GE.09 154 34 Emall id: vasudsvangope. ipilpmal. com, HnteE#lEdm — e e e T . EIEIH1 T EI._EII_IEESE - El.gﬁ b D.Uaié
- T, wasydevanacsigmal com + The & is the extract of the detai rmat of quarierly Un-audited Financial Results fed wit td. under Reguéation
Met Profit for the period before tax {after exceptional items) 61.56 50.32 35.31_ 111.39. 6609 14082 Telephone No.: 0427-1347062 af GEBI IUS‘Iinﬂ and other Disclosure Hequirﬂments :I H'E!;U'Elﬁlill'lﬁ. 2015 The full format of results for the guarter ended E-EFltémh-E[ 30,
| et Profit for the period after tax 4509 |  37e3 2833 8272 | S107|  97.18 Rogn. No: BEVIPA-O02/IP-NOGZS 2 T- 1B 0845 2026 are available on website of B2E Lid, vwiz., waw.bseindia.com and on company websie viz,, www. indiahomeloan,co.in
AFA Validdy 130t of T
 Tota Comprebensive income fortheperiod (aftertsy) | 4587 |  or18| zadn| snes| stor| semsll oo (IR O R
Equity Share Capital 3.10 5.10 9.10 3.10 310 310 Malice s hereby given that ALPEN CAPITAL INDIA PRIVATE LIMITED has commenced volutary FOR INDIA HOME LOAN LIMITED
Reserves {exchuding Revaluation Reserves as shown ;Iqumamn onWednesday, 4 November 2026, . sd-
in Balance Sheet of previous year 4 . i . | Ti0er | The stakehcldars of ALPEN CAPITAL INDIA PRIVATE LIMITED are haraby callad upon to submil a proal Date : 04-11-2026 Mahesh N. Pujara
: : | of their claims, on or befors 4 December 2026 1o the kquidatar at (ha addrass menlioned againstilem 7. Place : Mumbai Chief Executive Officer
Eamings Per Share {of T 10/- each) : Basic and divted () 49.55 41.35 13| 9080 5612 106.78 | The fnania! creditars shall submil thair proof of claims by alscironic means crly, ANl ather stakehalders
Consolidated Ernag.l submil the procd of claims in pedson, by pos! of by el scimonic maares.
Yoo Submission of false or miskeading proofs of claim shall attract penalties. & AT L AN TIC COM M ERC I AL COM PANY L| MITED
Particulars Wiarinr Ended HalYsarEnded | Endeg Vasudsvan:Gopu Regd. Office; Unit No 2075, 2nd Floor, Plaza-ll, Central Square, 20, Manohar Lal Khurana Marg, Bara Hindu Rao Delhi 110006
30-Sep-26 | 30-Jun-26 | 30-Sep-25 | 30-Sep-26 | 30-Sep-25 |31-Mar-2026 Liquidator of Alpen Capital india Private Limitad CIN: L51909DL1985PLC020372, Ph: 011-41538140
Unaudited| Unaudited | Unaudited | Unaudited | Unaudited | Auditad Date: 06.11.2026 Regn. No.: IBBUIPA-D02(IP-NO0Z#1/2017-18/10849 E-mail 1D: limitedatiantic@gmail.com, Website: www.atlantic-commercial.com
Total Reverue SG461 | 40494 | 46057 | 1050.55 | 096.56 | 183550 || (Tce:Combalore AFANo.:AASMOR4SNZ00G27IZ04261 valid upto: 30.05.2027 | EXTRACT OF STATEMENT OF UNAUDITED STANDALONE FINANCIAL RESULTS
Net Profit before exceptional ilems and tax 61.77 | 6260| 9719 146 | eeos | 15513 R — FORTHE QUARTER AND 31X MONTHS ENDED J8TH GEPTEMEER 2020 (Rs.[Lakh)
L : : ———
Met Profit for the perod before tax (after exceptiona items) 61.77 bz 68 ar1g | 1448 fi.0d 141.34 (CIN LT4110MHI011PLCIERTT) % Quarter Ended Six Months ended engzgrun
i Regd Cffice: A 1005, Kanakis Wak Stesl, Andhon, Kurda Rioad,
Net Profl for the period after tax 4530 | 4001) 2872) &31) 51041 9760 Anchen East, Murbas-$0002) sl Particulars 30.00.2026 | 30.06.2026 | 30.09.2025 30.09.2026 | 30.09.2025 | 31.03.2025
Tatal Comprehensive Income: for the period (after tax) 46.58 38.49 29.02 86.07 §2.20 | 10097 Telophone: (22 6824 5000 Emal infofiaerpace com and Wobske www serpao com Unaudited | Unaudited | Unaudited. Unaudited | Unaudited | Audited
Equity Share Capilal 0| B0 0| cmae)| eao) waoll | ECSCALOALLGERGTESND CN G A . 1| Total income from cperations 6.58 5.11 910 | 1169 | 1533 29.79
[ O 'EHJ'I: i g e Lheirmes LTy O ; T
Reserves (exchuding Revaluabion Resarves a5 shown Coocl Bﬁ“ﬁ“ﬁm postal balol by woing oy Bwough ioctrone means | romote ovobng | 2 | Met Profit!{Loss) for the year (before tax,
_in Balance Sheet of pIE-."mus_ YEAr . % | 3 = 1 2% | '.’IIIELEH_. 28 52! ol 1 the Pestal Baii! Noticr which m acodatie or the Compary « wobsfie 3 www Sepace o [ E:::t:aptlc:-pal and.'Evr Exlraordinary itams) 0.26 (.35} 4. 28 (2.09) 525 842
Eamings Per Share {of ¥ 10 sach) : Basicanddifvied (¥ 4978 | 4386 3156 9374 | 5600 | 10747 and the websle of National Securiins Daposllory Limied (NSIL) i yer.ouobes fedicom and Tho 3 | Met Profit!{Loss) for the year before tax {after
Motes same be madable on the wenste of B5E Lmied of www Dsenida com respectitly Exceptional andior Exiracrdinary items) 0.26 (2.35) 4.28 {2.08) 5,25 B.42
Menbors of fhe ot hew inormnod Bl s Sy 110 ree] willy S 108 I Ecro-i sitiibichoriemeiistomblutot il
1 - The above unaudited quartery and half yearly resulls of the Company have been reviswed by the Audil Commities and approved aril o el o :‘w et phl appiicable Rukes made 4 | Net Profit/{Loss) for Ine year after lax (afler
by the Board of Directors of the Company at its meeting held an Novamber 5, 2026, Limited Review as required under ragulation thereunder and applicable Gereral Circuiars msusd by the Mirstry of Corporste Afiars, Govermment Exceptional and/or Extracrdinary items} 0.2% (2.32) 254 12,03} .39 287
33 of SEBI [Listing Obfigation and Lisciosure Requirement) Regulations, 2015 has been camied out by auditors of the Company of Inda (the “MCA croulars”), Asrpace Indasiries Limsted (the “Company’) has completed dispatoh 5 | Total Comprehensive Income for the year
who have issued an unmodified Limited Review reporl on these results of Postal Balot Notice thwough email on Thursday, November 05, 2008 ip #s monters whose emal [Comprising Profit'{Loss) for the year (after tax)
2 - The Company operates in single segment, | &, Packagng. ;‘HN;JWE'EH the Company or with tho Depostones as on the Cat-0ff Date. berg Fday and Other Comprehensiva Income (afler tax)| 0.29 (232} 264 [2.03) 238 2 a7
3 i ' ; P D i TE r T S e el i Tl =TT
4~ The above is &n gﬂiract |:|r1!1e IZ!EEEIIEI:I ﬁ:nr_mm ufq&arleri;n.! and half yaarty re_s.ults fibed with the Siock Exchanges under Regulation e . e o o ” _E',_ __I_E_u_:|_1_;|_t_-,_.-___S_r!f'_;r_e_v_t;‘_gﬂu_l_g_!_m_____ o 73.50 7350 73.50 13.50 T3.50 7350
3:191 the: SEBI (Listing Obligations and E]!Sllﬁ.‘:cﬁure Heq_uure_,-menm] Requlations, _201_5 The: full formad of the Financal Results are m" mﬂlu; "'h' '““I Im": “': . rﬁ?lmﬂd m"' w"“'m"*" : cm:mlmm | “"“' "I"’“'I . :" m"’" 7 | Reserves [excluding Revaluation Reserve)
availabla on the Stock Exchange websites www beaindia.com and wew.nseindia.com and also on our Company's wabgita & relbon 4 B i inchaded it Nios: of Pasiel Bl Sech § A nd a5 shown in the Audited Balance Sheet of
wwwtcpl.in fhrough Postal Balol only by wing Fimugh dedronc moas Wormbors an rogeosiod 9 apdaie or the previous year - - 3278
For and on behalf of the Board of Directors E_":,_:E S-S, T ot Vi oiln Loy WOt ST S Lot v o 8 | Earnings pershare (of T 10/- each) (for
i continuing and discontinved operations) -
Saket K“"E:ji“ En tacit h: o HM‘::'II. The mﬂ dure nEtruchorn, b o vl I'ﬁ; m- of the ! Easm-ﬂt’n T " | 0.04 (032} 0.56 0.28) 0.33 .39
Efasa’* - ; T Vi s s T . 2. Diluted {in 7): 004 | (0.32) 0.36 (0.28) 0.33 0,39
lace | Murnbai Chairman and Managing Director Postsl Balict Nobce I s ropard. the Mombors arm horsby nothied that
Date: November 05, 2026 DIN:- GDD‘MED_UJ 1 The businesses 1o be transacied Broug Postel Balot are as folows Mote: The above is an extract of the detailed format of Financial Results for the quarter and six months ended 30th Seplember,
a  Agporimond of M Madhe Sargay dgoo (DN 1190626 m 2 Non-Feocutse Indopondent 2026 filed with the Stock Exchange under Reguiation 33 of the SEBI (Listing Obfigations and Disclosure Requirements)
Direcior of the Company, Regulations, 2015. The full format of the Financial Results for the guarter and six months ended 30th September, 2026 are
GUJJ U BHA' l N D USTRI ES LI M ITED b Apporimend of M Grohar Acamane (DIN 00483130) a3 a Non-Esecutve Non dependend available on the websites of the Stock Exchange (www.msel.in) and on the company's websile (www.atlantic-commercial.com).
Direcior of the Company For Atlantic Commercial Company Limited
(PREVIOUSLY KNOWN AS SUMUKA AGRO INDUSTRIES LIMITED) ¢ Approval for the proposed venabon/devaton n the utisaton of funds remed {8 ough Sdi-
CIN ;- L74110MH1589PLC 289950 profeverhial maue of comvorlible warants o Be proroker raup Sumant Bharat Ram
Shanti Vihar Building Mo. C-5, Shop 6, Mira Road E, Bhayander East, Thane, d To consdor and approws the roldlod party rarsacion 1o bo onitrod bobeoen the coempany Place: New Delhi Chairman
Thane- 401105, Maharashtra, India and Aerpace Robotics Privebe Limiled Crate: 05.11.2026 DIN Ko, 00052833
STATEMENT OF UNAUDITED FINANCIAL RESULTS FOR THE QUARTER AND 4. THO FRO S-ing MOWy N9 09 D ’“:;‘;m.““
AR Commoremenl of remole e ving ponod (18T} on Saburday,
HALF YEAR ENDED 30/09/2026 November 07, 2026 | BIRLA CAPITAL & FINANCIAL SERVICES LIMITED
YEAR End of remote e-votng perod 03.00 P 15T) on Sundsy, | CIN: LS1900MH1985PLC036156
2 QUARTER ENDED HALF YEAR ENDED | _ o0 = B | Docember 06,2026 _ Riegistercd Ofice - Indiistry House, 158, Chrchgate Reclaisution, Membsl - 400020,
MR Particulars 30.09.2026 | 30.06.2026 | 30.09.2025 | 30.09.2026 | 30.00.2025 | 31.03.2026 3 Eowiry facity shal not be siowed boyond 05 00 PM on Sunday Decomber § 2006 E-mail: info@birtainternational net/ Tel: Z2426340F ar 2385 8263
o - = . - : 4 Any gricvances connecled with the Postal Ballal may be sddressed b the Company &l STANDAL ONE STATEMENT OF UNAUDITED FINANCIAL RESULTS FOR THE QUARTER & 5D MONTH ENDED
_— et {Unaudited) |(Unaudited) | (Unaudited) | (Unaudited) | (Unaudited) | {Audited) ce oan of the RTA Purvs Sharsregioiry ludla Privats Lisdled of SEPTEMBER 30TH. 2026, 7 in Lakhs)
neame from Cperations ovohrgfinurvashares oom Fol oy Quones of asuo regaeding ewtbing rom the NSDL euting : Yaar
{a}Net salesfincome from cperations 505040 | 3,068.81 3,149.58 9,019.30 547235 [ 1270718 Sywtom, you can wie an omad to gvotingfeedicon o contact ai 0Z2-4BB6TO00 5 =2 Quarter ended on SiMonths ended |
[Mat of Excise duty) - L Membsrs wha have nol updaled - mal i and sesk Postal Ballol Notice may reques! e such nolie Nao. - EH_H.H- !H.HH 30,08 2025 h.ﬂ.l;ﬂ! H.H.;HHHM
[}0ther Operaling Income 49,51 0.0 0.0 4% 53 0.03 004 pr owting ﬁmﬂ ::H F*:: Mo, Mamo of Wﬂﬁhﬂ:ﬂ Py ﬂ'ﬂﬂ* Sare Ureadied) | Urudied) | (Uneudied) | (Unsudied) | Unaudied]| (Aadited)
: Certfionte | (sofl-attested scanned copy card) Andhyy [sofl-sthested :
Total Incoma from cpaations{nat) E.000.00 3,968.83 3,148.56 0. 568.83 547238 12,707.22 gy o Authar Gl by sesl o il ey o e BLTA B vy I Revenue from Operabions
2 Eipensm india Privale Lindted af EE‘:EMIME.E!I' g {a) | Other Oiporabing Incosme + L . < - !
[BIPurchases of stock-n-vade 02105 | 367874 | 502772 | 670079 | G50 | 1208000 Diracher/Corrpany Secretary of he Company. The resuls of #-voing condistad trough Postal| [ | [0t toeome {a%h) e T I B R
!E]ETE?JEE;EMMFS clairll::sha:l 541,03 27538 -33.35 55851 -fi14.95 -332.50 Baket process along with Scrusinerer's Report wil be announced on o bofoee Decamber B, 2008 180 | Employoss onetits 0,88 350 058 136 ' 78 353
ﬁ-ﬂck Hrada-l:'ﬂ:IEIEEE Tfﬂﬂgmnﬂbﬁ&mhﬂmﬂhﬁum. & wobshz www 3srpace com and wil aiso be commurscaiod o | Erance Costs 3 - : : :
e i L] whesre e Compny's squily shanes are lsied " £ ). | i
[dIEmployee DeneRls expenses .0 7356 7366 5748 A0.0E 95 52 By order of e Boand of Dveckors - gﬁ":’m SR Ut Sm—— - - R— W [— | p—
I} Other expansasiAny itam exceading 149.59 29.36 13407 178,97 1871 85.95 Sd- 1 | Profil [ [Loss) before exceplional tems and taa(1-2) 480 LE-]] 0.58 198 8.38 0.44
10% of the total expanses relating 1o o  Anand Manoy Shah 4 | Exceptional items 3 4 5 ; 3 !
continuing operations 1o be shown Dato: D6.11.2026 gy Iisaciar A UG Fissncish Dt 5 | Profit / {Loss) alter exceptionai items and tax (3-4) ase| mn|  ese 198| 03s .44
separately Place: Mamban DIN: 11709340 8 | Tax Expense: 0.3
{glFinance Cost 982 42 48 13.23 5230 2942 G0E3 tai | Cument Tae ; - :
Total Expenses 5684.63 | 3.758.85 3,058.18 9,443,458 5229.87 | 1204658 VAP| ENTERPRISE LIMITED (b} | Deferrod Tax 0.04 0.04 0. 38)
3 | Profiti{Loss] before exceptional items 3637 209938 8139 52545 242 51 60 63 { Farmary Known as Vapi Papar Mifs Liméod | {9 | Eardor yoar Tam Adjustmonts E - . . . .
a Rassd. Offies : 113, Udyag Masdis, TIC Piarsbiar Lane, Makimn, Misnbaia30 00, it [ [Loss) for the perod [5-8) L [ =] L 18 L
nd tax (1-Z) T | Prof 7 0 58 0.8
4 Less: E:-r.eptiunal Hams = = x E 704 EsMail : vaglpaparifgmalLoom Tal : §1:22:38449753 H‘rhmn:'nrf.ulpunhrpnum CIM Ho. L0108 15T 4PLCIazEsT E w“mm!mwmm H L ] . [ L
Faciery - Plod bie, 206200, GIDC. Vaps, Gujarst Tl : 5200 £4363
Profit before Tax (3-4) 315.37 209.98 51.39 525.35 242 51 £52 68 - — i N 9 | Tax mupenses of discantinung operatom
5 | Tax sxpanse STATEMENT OF STANDALONE UNAUDITED FINANCIAL RESULTS FOR 10 | Net profit {loss)] from discontinieed operation after tas (8-9) ; - - - - -
{alincome Tax THE QUARTER AND HALF YEAR ENDED 30TH SEPTEMBER , 2026 /% iy Thousands) 11 | Profit/ [Loss) for the perod [T+10) 475 0.8 0.58 193 0.3 0.8
L 12 | Othwer Comprohorsss Ircomeg
Cument Year 162,58 5.1 particulars Cuaarier Endad Hall yaar ended | Yaar andad a) | 0 toems that will not be reclavsfied to proft o e
| Previous Yeer =30.00 0 30.00.3026 | 30.09.2005| 30.06.202% | 30.08.2026 | 30.09.2925 | 31,00.0026 fi) income tan miating 1o dtoms that el ot be roctessifiod 4o
{bjDefered Tax > : 2 ; 2.6 Wraudited) | [Unsodted{Unaudited §msudited || [Unsudted | [Audiled | profi or low
7 | ProfitiLoss) for the period from 31837 209.94 g1.39 52535 242 51 517.85 1 | Income fram Operations (b | W Vioerm St wll b roclsilind 1o profl of lows
continuing Operations (&) Income fram Operasions .00 .00 B (.00 000 040 @ Income i rolabng & fems Tl will o reclaesiod fo profl o
FUAAL AN SO - Sonnhayied ooy : (o) Other Operstng lncoma| 5792 | 60.05 | 5757 | 11480 | 12470 | 24057 m:"m M i
Ten apenses from disconlinusd operations - . Tatal Ineome s112 | sons | s7s7 | 1aee | 1270 | 24057 o1 comprehensive -r-::-n- e T“ .
& | ProfitiLass] from discontinusd ? | Expenses S SRt P B S
operations (after tax) a) Costof Malgrist consmed :"';mh'wm”" P S T CHRIS, Mo - . o s .t e
h Irventares of :
B | Profitllass| for the period WA |  Nese 8138 52535 242 51 #1745 :iifh;fﬁ:m'fﬂmf“ 14 | Paid up Equity Share Capital flace value Ru.Zeach, fullypaid) | 93031 938.31] 83031 93831 soam1| soed
10 ‘.'.}Iiher Eumpre.humwe Irr-nmnEIIHLuau} s e e 15 | Other Equity . . . x = | (MR8
{i} llams that will nol be reclassified fo ¢ Excisa Duly Eamning per equity share of Rs 2. sach
prodil or loss ) Employeas Henefit (1] Bamc a1 1000 .00 .01 300 0002
\ ::*”JJL*“* F“‘fmp";“ '-'"“l:a"l . &) Finance Cast ooo| @po| oo | ooo| eoo| oo See accompanying note 1o the fnanclal resutts
i bt i ot o oo f) Depreciation and ; STATEMENT OF ASSETS & LIABLITIES (STANDALONE-IND AS STATEMENT OF CASH FLOW HALF YEAR ENDED
: : amortisation expenses 005 004 002 (05 oA 017 COMPLIANT) FOR THE HALF YEAR EMDED SEPTEMBER J0TH 2026 SEFTEMBER JITH 2026
{i} Items that will be reciassified 1o 5] Cgher Expanses 43| s82| 33 754 | 1028 1B06
peoiit o ioss Total Expenses sose | 1337 | 1008 | zose| 2356 | 4442 Parbc ars Seleerier | March M) Partcdars Septerrtees | March Jet,
{ii} Income fex relafing bo Bems Fhal wil - - 3 | Profit) (Loss) before tax Mxh 26| M Meh JI26 | TOI4
be reclassilied 1o prof or loss and exceptional items (1-2) 46,1 4667 4749 893174 9823 1896 15 (Aariberd] | [AuxiBioct) hﬂlﬁimm
1 Tﬂﬂ;l Comprehensive Income for tha 31537 209.98 81.35 52535 242 51 51785 4 | Excegliona! llems | bt | Q.00 .00 {1 - . 1.1 ASSFTS Cands Flow From Operaling Activilies
pmlrm:l ['H*t.ﬂr 5 | Prafit| (Loss) before tax 46,4 | 4667 | 4740 9371 | 9833 | 147486 Non-Curren! Asuets Mot Profe fLosa) Boloo Tasbon & Extra
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. Aeieigt e reclassified io peodl ar loss EQUITY & LIABILITIES
by the company o give sffect of marger of Guijubhai Food Privaba Limibad a) Remeasurements of Dieormse | (e ¢ O Frioroa Lotite 2.00 0.2%
Notas gifired banellt plans :?"‘I‘m 538 31 538 31 Docmmse | (Inooase) n Cthor comont Linblies 028 05N
1 TheFinancial resuits wers reviewad by ihe Sudit Committes and takan on recond by the Board of Directors: at its meeting beid on 041h Novamber, 2028, b Euily Insrumes to oifer E::’Eu Copes! Pyt [Rhsegot Sub Tolal of working capdal adpumtments 12.22 [[F.]
2 The Cparalians of the Company are considered as Snge ssgment reporting s defined an sccount standard is not applcable Camprehensie Intoma Yotal d - “ ":' = T “' Cash Generatson From Operefsons 1634 &.24
3 The Financial Resuls hava bean prapared in accardance with tha Indian Accouriing Standards [IND AS) specified In the Companies {Indian Accounting £y Defferrad tax rziating 1o LLABILITIES Fool yid 130 Scjiaternesry -
Standards) Rules; 2003 {35 amendad) undar Saction 133 of the. Companes Act, 2013 abawve items . — Net Cash From Operating Activities 18 20 .24
4 Eamings Per-Share (EFS} Total Comprehensive Financial Kabiliti Cash Flow From nvesling Activities
Besic EPS: Calouisted by dividing the combined prafil afler 1ax by the weightad aversge numbar of sheres, inchding the 1,38.12,658 new shares Income /[loss) = £ ' Trade Payobie irfoies Hposie
G 4 [ Total Comprehensive : - Purchase of Finsd Asssey
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ey a. Bask 61| tes | ot | | am| e Total Equity and Lisbiities 4| THAZ]  Met Cash Flow from Financing Activiies (G| ] :
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carmed cuta limited review of thesa results Syt Cosmemizies: snd Eppeoved by the Booed of Deeciors = B3 mesting | Wi Bandes.
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2028 hava baen preparad in accardancs with tha recagnition and measurement principlas |aid doanin 3 The company operaies mamly one segmen, accordingly there e 0 | On deposit acoount =
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NOTICE INVITING TENDER (NIT)

For Selection of Agency for Lease of 1200 acres of land,
obtaining Grid Connectivity and line ROW clearance for
development of 300 MW Solar Project in Maharashtra.
(TO BE SUBMITTED DULY FILLED IN AND DIGITALLY
SIGNED) Tender No. MREL/2026-27/300MW Land/T06

Date of issuance of invitation: 06.11.2026

The Mahagenco Renewable Energy Ltd. (MahaGenco REL),
Mumbai, India invites bids from eligible bidders for Selection of
Agency for Lease of 1200 acres of land (3 land parcels of
400 acres each), obtaining Grid Connectivity and line ROW
clearance for development of 300 MW (3 x 100 MW ) Solar
Projects in Maharashtra.

Bid document shall be available for download on website
hitps:/'www, bharat-electronictender.com after acceplance
oftender document fee (Rs. 59,000/ Incl GST).
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1 | Start Date of Acceptance of Tender Fee by | 06.11.20286,
MREL and Download of Tender Document. | 12:00 Hrs.

2 |Last Date of Acceptance of Queries / 30.11.2026,
Comments from Bidders 18:00 Hrs.

3 | Pre-Bid Meeting 03.12.2028,

11:30 Hrs.

4 | Last Date of Acceptance of Tender Fee by 16.12.2026,
MREL and Download of Tender Document | 18:00 Hrs.

5 |Last Date for Submission of online Bid [ 17.12.2026,
{Techno-Commercial and Price Bids)| 14:00 Hrs.
along with EMD

6 [Last Date for physical Submission of | 18.12.2026,
Techno- Commercial bid (Envelope-1) 18:00 Hrs.

7 | Opening of Techno—-Commercial Bids 21.12.2026,

11:00 Hrs.

& | Opening of Price Bid of Qualified Bidders | Will ba intimated

by mail

MahaGenco REL reserves the right to cancel / withdraw this
Invitation for Bids without assigning any reason for such
decision. For more details of Motice for Invitation of Tender
(MIT), please wvisit to Bharat portal hitps:/'www.bharat-
electronictender.com as well as MAHAGENCO's official
website https:/'www.mahagenco.in For further information,
kindly Contact DGM (Commercial & Contracts), MahaGenco
REL, E-mail ID dgmcomcon@mrel.in (Mobile no- +31 86522
00322). Further details / any amendment'comrigendum/ updates
will be published only on https://www.bharat-electronic
tender, com only. Sdl-

Chief General Manager

Mahagenco Renewable Energy Ltd.






